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period in the State of Bihar; In addition, two 
more schemes with a capacity of 1.254 rriil- 
lion tonnes have also been approved for the 
manufacture of cement in the large sector in 
the State.

Drilling In East Channparan Diatrlet, 
Bihar

8835. SHRI DHARMESH PRASAD 
VARMA: Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state:

(a) whether gas and oil like matter is 
oozmg from certain areas on the bank of 
nver Arua in village Govindpur Block Go- 
rasahan. East Champaran district, Bihar;

(b) whether the Oil and Natural Gas 
Commission personnel had visited the site 
about a year and half back; and

(c) if so, the details thereof and the 
findings of the ONGC team in this regard and 
whether Government have taken any steps 
for tapping of gas and oil there?

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI M.S. GURU- 
PADASWAMY): (a) to (c). On information 
received about the possibility of hydrocar
bons in Arua river bed of East Champaran 
District. Bihar, the site was visited by a 
geobgist of ONGC in August 1986. A shal
low bore hole was dug at the spot and core 
samples were collected. The samples, on 
laboratory analysis, did not indicate pres
ence of hydrocarbons. In view of negative 
result no further action was taken.

[7>ans/af/on]

Rural Electrification in Etah DIslrict of 
Uttar Pradesh

8836. DR. MAHADEEPAK SINGH 
SHAKYA: Will the Minister of ENERGY be 
pleased to state:

(a) the number of vnagaa in Etah dia- 
tret of Uttar Pradesh aleotric polaa 
have been Installed for yaart wtilch atitt 
remain without electrtorty under the rural 
electrificatbn scheme; and

(b) the action proposed to be taicen to 
electrify these villages?

THE MINISTER OF ENERGY AND 
MINISTEROFCIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) As per available 
information at the and of February, 1990, out 
of the 1510 inhabited villages in Etah distrct 
of Uttar Pradesh. 1056 villages have been 
electrified.

(b) District-wise targets for village elec- 
trif rcation are finalised at a State level based 
on the availat>ility of funds and interse prior
ity fixed by the Govemment.

Promotions In Intarnalional Alrporta 
Authority of India

8837. DR. BENGALI SINGH: Will the 
Minister of CIVIL AVIATION be pleased to 
state:

(a) whether some emptoyees in the 
Internatbnal Airports Authority of India have 
been given relaxationing experience while 
promoting them to the higher grades re
cently;

(b) if so, the number of such empk>yees;

(c) whether such relaxation has be^  
give to empbyees bebnging to SC/ST 
communities also; and

(d) if not, the reasons therefor?

THE MINISTER OF ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Yes, Sir.

(b) and (c). Such relaxatbn has been


